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MR. SPEAKER: t h m  noted yosr
sentiments.

SHRI S.A. SHAMIM : Will you allow 
it ?

MR. SPEAKER: I will look into it. 
I do not commit myself. You had an 
opportunity to discuss it in the Demands 
of the Education Ministry only two days 
back.

SHRI S.M. BANERJEE (Kanpur): 
When the Minister was replying to the 
Demands, some of us put the question to 
him. But that was regarding the minority 
character of the University. The ques
tion of closure has not been discussed 
at all.

X2 ‘ 4 5 hra.

RE. SITUATION IN SIKKIM

SHRI SAMAR GUHA (Contai): Sir, 
About Sikkim..

MR. SPEAKER : The Minister is 
making a statement today, just now.

SHRI SAMR GUHA: Then, I do 
not press for an adjournment motion. 
You allow us to put some questions.. 
(Interuptions)

MR. SPEAKER : The rule is that 
when the Minister makes a statement, no 
questions are allowed after it. I am not 
going to depart from the rules.

SHRI S.M. BANERJEE (Kanpur): 
You kindly allow us. We support the 
people's movement for freedom..(Interrup
tions)

SHRI SAMAR MUKHERJEE (Howrah): 
I had given a Call Attention Notice on 
Sikkim..

MR. SPEAKER: The Minister has 
already intimated to me that he is goin 
to make a statement today.

SHRI S.M. BANERJEE: Sir, we 
should be allowed to ask some questions..

SHRI SAMAR GUHA : We are getting 
telegrams from Sikkim..

MR. SPEAKER: Let the Mtotowr 
first make the statement, I w ill consider 
it after that. No questions today. But I 
will look into it as to how to find out an 
oppoirtunity. I cannot violate the rules. 
When the Minister makes a statement, 
it is not followed by questions.

SHRI SAMAR GUHA : Every hour 
developments are taking place.

MR. SPEAKER : I do agree it is an 
important matter.

SHRI S.M. BANERJEE : The people 
are fighting for freedom..

MR. SPEAKER : Papers to be laid.

x**47hrs.
PAPERS LAID ON THE TABLE

A n n u a l  R e p o r t  o f  P o s t  G r a d u a t e  
I n s t i t u t e  o f  M e d i c a l  E d u c a t i o n  a n d  

R e s e a r c h ,  C h a n d i g a r h  

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FA
MILY PLANNING (SHRI KONDAJJI 
BASAPPA): On behalf of Shri R.K. 
Khadilkar.

I beg to lay on the Table a copy of the 
Annual Report (Hindi and English ver
sions) of the Post Graduate Institute of 
Medical Education and Research, 
Chandigarh, for the year 1971-72, 
under section 19 of the Post Graduate 
Institute of Medical Education and 
Research) Chandigarh, Act, 1966. 
[Placed in Library. See No. LT-4752/ 
73]

An n u a l  Re po r t  1971-72 a n d  Ho u s in g  
Pr o g r a mme , Bu d g e t  & Sc h ed u l e  o f  

St a f f  f o r  1972-73 'o f  H o u s in g  
Boa r d , An d h r a  Pr a d esh  

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PARLIAMENTARY 
AFFAIRS AND IN THE MINISTRY 
OF WORKS AND HOUSING (SHRI 
OM MEHTA}: I beg to lay on the 
Tabk—

(a) A copy of the Annual Report (Hindi 
and English versions) of the House-
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mg Board for the year 1971x72 
published in Andhra Pradesh 
Gazette dated the 21st December, 
1972, under section 65 of the 
Andhra Pradesh Housing Board 
Art, 1956, read with clause (c) (id) 
of the Proclamation dated the 
18th January, 1973 issued by the 
President in relation to the State 
of Andhra Pradesh [Placed in 
Library See No LT-4753/731

(2) Aonyofthe Housing Programme, 
Budget ani S~aeiule of Staff for 
the year 1972-73 of the Andhra 
Pradesh Housing Board (Hindi 
and English versions) published 
m Andhra Pradesh Gazette dated 
the 14th December, 197* under 
section 26 of the Andhra Pradesh 
Housing Board Act, 1956, read 
with clause (c) (hi) of the Procla
mation dated the 18th January, 1973 
issued by the President in relation 
to the State of Andhra Pradesh 
[Placed m Library See No LT 
4754/73]

A n n u a l  Rbport of Haryana Agro- 
I n d i t s t r i e s  Corporation Ltd , 

C h a n d i g a r h  for 1970-71 
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE)
I beg to lay on the Table a copy of the 
Annual Report (Hindi and English ver
sions) of the Haryana Agro-Industries 
Corporation Limited, Chandigarh, for 
the year 1970-71 along with the Audited 
Accounts and the comments of the Com
ptroller and Auditor General thereon, 
under sub-section (1) of section 619A 
of the Companies Act, 1956. [Placed m 
Library See No LT-4755 7̂3]

za *48 hr t.

COMMITTEE ON PUBLIC 
UNDERTAKINGS

T wbnty-ninth Rbport

DR. KAILAS (Bombay South): I bag 
to present the Twenty-ninJh Report of the

Committee on Public Undertakings re
garding acaon taken by Government 
on the recommendations contained in their 
twentieth Report on Shippmg Corporation 
of India, Limited.

xa 4*1 hrs.

STATEMENT RE SITUATION 
IN SIKKIM

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) 
After the general elections in Sikkim re
cently, the tension had aggravated as there 
were charges of malpractices, corruption 
and rigging up of ̂ elections of the part of 
Sikkim Darbar.

As a result, polarization developed bet
ween the Maharaja of Sikkim on the one 
side and the popularly elected political lea
der and the masses on the other The 
Darbar took stern’*measures an arrested the 
President of the Sikkim Janta Congress, 
Shri K C Pradhan on 27th March Then 
followed the excesses of the police which 
resulted m a large number of casualties 
and mass upsurge against the Sikkim 
Darbar

Thereafter there were large scale demons
trations all over Sikkim Twent> thousand 
demonstrators collected in Gangtok deman
ding democratic rights and demonstrating 
against the Chogyal regime Police stations 
of several important towns such as Rangpo, 
Rhenock, Metli, Namachi, Geyzing and 
Singtam were also taken over bv the po pu- 
lar leaders and the population under their 
guidance

\s the situation in Sikkim went out of 
Chogyal*s control despite strong measures 
adopted by the Sikkim Darbar, the Cho
gyal first made a formal request to the Gov
ernment of India for its police stations m 
Rangpo, Rhenock and MeUi to be gmnflwd 
by the Indian Army and then to entrust the 
responsibility for law and order in Gang* 
tok itself to the Indian Army. Our acce©-» 
ttnce of these requests was widely acclaL-


